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Coram:  Hon'ble Mr. m( RAVEEN';:"f_ff"i'-i"ﬁl'? B?ffi_’su MEMBER Jun_if

; - Hon'ble Ms. MAH. RAMA I(A RI, MEMB ER JUDICIAL
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. ATTENQANCE-wCUM ORDER SHEET OF THE HEA ANG OF AHMEIR.’Im
. BENCH OF THE NATIONA SUNAL ON WOB 112017
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Leamed Advocate Mr. R "i)esh Vaghaswa 1/b

present for Petitmner Nanepgi,.:-ent fer’Respandem L R

At request -(}f Learned Cﬁunsalfcr etitioner.

| List the matter on 28.11.2017.
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Dated this the ?m:i day of Navamber, 201 7.
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